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ORDER 

27.01.2021- Heard learned counsel for the Appellant.  He concluded his 

arguments.  Learned counsel for the Respondent seeks an adjournment due 

to his sickness as he could not be able to argue the matter today. 

 Let the matter be fixed for hearing the arguments of Respondent on 

2.2.2021. 

(Justice Jarat Kumar Jain) 

Member (Judicial) 
 
 

 
 

(Kanthi Narahari) 
Member (Technical) 

Bm/bm 

  


